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counsel for the applicant, the

15.4.1996.

as '26,3, 1931°,

At the request of Bhri B.Senapati,

which mentions the exact date of birth to be

to the agpplicant,
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MEMBER ( ADMINISTRATIVE

Case is adjourned to
Shri Ashok Mohanty, learned Sr.3tanding
Counsel has filed the E.D.Gradation List of Bhadrak
Postal Livision corrected upto 1.7.1995 in which

the applicant's date of birth has been mentioned
Shri Mohanty also produced a xerox

copy of the Attestation Form stamped as 28.12.62

26.3.1931. This Attestation Form has been signed
by the applicant himself at several places. When
this was pointed out, the counsel for the applicant,
Shri B.Senagpati wanted few more days time to take
instructions on the matter, Adjourned to 15.,4.1996,

One copy of the Attestation Form be handed over

)

@hri B.Senapati, on behalf of the petitioner
mekes & request kksik fOr withdr3wing this Original

Application.The matter wids heard on 10.4.1996
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Shri Ashok Mohanty,learned Senior Standing Mot ooy
Counsel has also been heard. Permission to Mﬁa he Seann,
withdfaw this petition is allowed. The For adiv Afsion
application is dismissed as withdrawn. A o 1S Y98
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